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                                        NOTICE 

In absence of Hon’ble Chairperson all mentioning of Fresh cases/ urgent listing/ listing 

of I. A’s etc. be made before Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial). 
 

                By the order of Hon’b1e Chairperson 

 

                                                                                            -sd/- 

                                                                                                             Registrar 

 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 28.02.2020 (FRIDAY) 

COURT - IV 

10:40 AM 
 
 

 

   In the Court of Hon’ble Mr. Justice Venugopal M., Member (Judicial), Hon’ble Mr. Balvinder Singh, Member 

(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical) 
 

  For Admission (Fresh Cases) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 56 of 2020 

 

Bipin Kumar Patnaik 

Vs. 

Registrar of Companies, Orissa & Anr. 
 

Ajay Garg   

2.  Comp. App. (AT) 

No. 58 of 2020 

 

Vijay Kumar Goyal & Ors. 

Vs. 

Krishna Metal Industries Ltd. & Ors. 

 

Ravi Raghunath D. Abhinav Rao 

 

  For Admission (After Notice) 

3.  Comp. App. (AT) 

(Ins) No. 885 of 

2019 

 

Praveen Jain, 

Proprietor, M/S Bharat Traders  

Vs. 

Oum Lamitech Pvt. Ltd. 
 

Pradeep K. Mittal  Shashank Sharma 

        

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Copy to: - 

1. Notice Board                                                                                                             By Order 

2. Reception           

3. Record File                                          -sd/-  

4. Website: www.nclat.nic.in                                                                                    Registrar       

http://www.nclat.nic.in/

